IN THE CENTRAL ADMINISTRATIVE TRIBUNAL, JAIPUR BPENCH, JAIPUR.
C.P.No.23/97 Date cf orcder: 11.2.2000
Surendra Nchan Gaury, S/o Shri M.L.Gaur, R/o Indra Garh,
Distt. Kcta, Asctt.Station Master, kly Station Indra Gafh.
| | ...Applicant.

Ve,
1. Shri Ameriit Singh, Senicr D.0.S, Western Railwey, Kota
’ Division, Kcta.

2. Shri S.K.Jha, Divisicnal Safety Officer, W.Rly, Kota

Division, Kota. | '

. . .Respcndents.

Mr.RBalvender Singh) — Ccunsel for respondentes.
Mr.T.P.Sharma )
CORAM:

‘Hon'ble Mr.S.K.Agarwal , Judicial Member

Hon'ble Mr.N.P.Nawani, Administrative Member.
PER HON'BLF MR.S.K.AGARWAL, JUDICIAL MEMRER. »

This is @ Contempt Petiticn arising cut of an crder passed
in O.A No.178/97 on 16.5.97. .
2. The learned ccunsel for the cppeosite parties submite that
the interim directions issued on 16.5.97 were vacated vide crder
gated 20.10.97. From the reply cf the cpposite parties it is very
clear that the interim order passe¢ on 16.5.97 was vacated vide
order dated 20.10,97.
3. In view cf the order passed by this Tribunal cn 20.10.97,
wé are of the considered opinion that no case of confempt is macde
cut against the oppoéite perties, pherefcre, this Contempt Petition

is diemissed and nctices issued to the cppesite parties are hereby

ischarged.
Cfd{v~d/1:/ g;i ‘-‘34\53\
(N.P. Nawan:) S.K. Agarwal

Member (A). Merber (J).



